FORM A: PUBLIC ANNOUNCEMENT

{Under Regulation & of the Insolvency and Bankruptcy Board of india {insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE KIND AT!"ENT!ON OF THE CREDITORS OF M K FASHION HUB PRIVATE LIMITED

RELEVANT PARTICULARS
1 Name of corporate debtor i K FASHION HUB PRIVATE LIMITED
2 Date of incorporation of corporate debtor 11/09/2020

3 Authority under which corporate debtor is incorporated / | Registrar of Companies- Ahmedabad
registered
4. | Corporate Identity No. / Limited Liability ldentification No. | U18103GI2020PTC116413
of corporate debtor
5. Address of the registered office and principal office (ifany) | 005 Gf Sur No 654 A-One Complex Reid Rd, Opp Kalupur

of corporate debtor Railway Station, BS DSP OFC , Ahmedabad, Gujarat, india,
380001
6. Insolvency commencement date in respect of corporate | 07-10-2024
debtor
7. Estimated date of closure of insolvency resolution process | 05-04-2025
8. Name and registration number of the insolvency | Indrajit Mukherjee

professional acting as interim resolution professional
IBBI/IPA-001/1P-P-01533/2018-2019/12450

9. | Address and e-mail of the interim resolution professional, | Fiat No. B 405, Siddhivinayak Twins, Plot No.9 ,Sector 17, Roadpali,
as-registered with the Board Kalamboli; Navi Mumbai ,Raigad, Maharashtra ,410218
indrajitmukherjec15@yahoo.comr

10. | Address and e-mail to be used for correspondence with | Flat No. B 405, Siddhivinayak Twins, Plot No.9 ,5ector 17, Readpali,

the interim resolution professional Kalamboli, Navi Mumbai Raigad, Maharashtra 410218
cirp.mkfashion@gmail.com
11. | iast date for submission of claims . 21-10-2024

12, | Classes of creditors, if any, under clause (b) of sub-section | Not Applicable
{6A) of section 21, ascertained by the interim resolution
professional

13. | Names of Insolvency Professionals identified to act as | Not Applicable
Authorised Representative of creditors in a class (Three
names for each class})

14. (&) Relevant Forms and Weblink:
https://ibbi.gov.in/home/downloads

{b) Details of authorized representatives are | Physical Address: Flat No. B 405, Siddhivinayak Twins, Plot No.@
avaitable ai: ,Sector 17, Roadpali, Kalamboli, Navi Mumbai ,Raiged, Maharashtra
,410218.

Notice is hereby given that the National Corapany Law Tribunal has ordered the commencement of a corporate insolvency resolution process of
the M K FASHION HUB PRIVATE LIMITED on 07-10-2024.

The creditors of M K FASHION HUB PRIVATE LIMITED hereby called upon to submit their claims with proof on or before 21-10-2024 to the
interim resolution professicnal at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.

The ciaims with proof are to be submitted as per foliowing specified forms:

Form B: - For Claims by Operational Creditors Except Workmen and Employees

Form C: - For Claims by Financiat Creditors

Form D: - For Claims by A Workman or An Employee

Form E: - For Ciaims by Authorized Representative of Workmen and Employees

Form F: - For Claims by Other Creditors.

Copy of the above Forms can be downloaded from htips://ibbi.gov.in/bome/downloads or frem sending email to the IRP. Submission of false
or misleading proofs of claim shall attract penalties under IBC 2016.

Date: 09-10-2024
Place; Mumbai

Indrajit Mukherjee
interim Resolution Professional
IBBI/IPA-D01/1P-P-01533/2018-2019/12450
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FORMA
Public Announcement
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India

APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVAEBLE PROPERTY/ES |
E-AUCTION-SALE NOTICE FOR SALE OF IMMOVERBLE RSSETS UNDER THE SECURITIZATION AND RECONSTRUCTION OF FIRANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH FROVISO TO RULE B6| OF THE SECURITY INTEREST {EMPORCEMEMT) RULES, 20032

Y Housing
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nance Limiteo I M.

i Ki Baat Rag, Ofi.:- 9* Floor, Anfricsh Bsawan, 22 Kasturka Gandhi Narg, New Delhi-110001, Ph..-011-23357171, 35T TE 21705414, Webs-www.pnbhousing.com (Insolvency Resolution Process for Corporate Persons) Regulations, 2016) POSSESSION MOTICE
Branch Odffice: PNB Housing Financa Limited, 331, Third Floor, Trivia Complex, Matu Bhai Circle, Vadodara, Gujrat - 390007 | Branch Office: 305-308, Third Floor, FOR THE KIND ATTENTION OF THE CREDITORS OF M K FASHION HUB PRIVATE LIMITED 2
Titanium Square, Adajan Char Rasta, Adagan, Surat, Guirat-385009 | Branch OMfice: 404-406, Fourth Floor, Kings Phaza Aalrnn Chowk, Rajkat, Gujrat - 3600 = YA por-Rule:B(1) o th Secintty intanset Erforcamnt Rites, 2801)
; B . 798 RELEVANT PARTICULARS Lean Account Mo, STYST23010739
Branch Office: Ailasiona Milagro, Nr. Someashwar Char Rasta, Udhana Magdalla Road, Vesu, Surat, Gujrat 04 : :
Walica is hereby given to The pubic in peneral &nd In paricutar ta the bormawear(s) & guaranton s} indicaled i Coumn no-A that the below described mmavable property (ws) 1. |Name of Corporate Debtor M K FASHION HUB PRIVATE LIMITED Whareas, the undersigned being the Authorised Officar of the Centrum Housing
desseribed i Cokirn no-D n'-:lrtﬁagullnﬂ'largud ki thie Secured Crediltr, Ihe consinactive!Physical Possession of which has boan Saken {as dascrbed in Column no-C) by B 2. | Date of incorporation of Corporate Debtor | 11/09/2020 Finance Limiiad, Lndarthe Sscuriization-and reconstruction of Pinancial Assats and
authorized Officar of Mls PHB Housing Finance LimMed Sacured Craditor, wll be 2okl on “A5 15 WHERE 15, AS I5 WHAT 15 and WHATEVER THERE IS BASIS” a5 pEr : - : , , Enforcamsant of Sacurity Interest Act, 2002 and in exsrcize of powers conferred under
iha details mestionad balow 3. Autlhorlty under WhI.Ch Corporate Debtor Registrar of Companies-Ahmedabad seclion 13117} read with rule 3 af the Securlly Interest [Exforeement) Rules, 2002
hahce i Perely given i borrawens ) modgagon s Legal Helrs, Legal Representalne, [whelher Kndwn of Unsnoawn), execubans), adminBinxans), SUCCessors), as5igneeis| is incorporated/registered Iesued a demand nobce deted-10-07-2024 caling REENA SATENDRA PANDEY
E-f the respeciiva bonowers! rn:rtg!a_gu:ﬂ'g: snre decea_s.-pn_l ag tha casa may be indicated in Calumn ng-A u:‘r:h:—r ule-84E) & B of the Sga::_m.E Infarast Enforcemant Rules, 4. | Corporate Identity Number of Corporate Debtor | U18109GJ2020PTC116413 upon as Borrowar and Rajkumar Kamlprasad Tivar as tha Co-borrower bo repay he
fﬂﬂwnﬂﬂgﬂﬁﬂ l:?:lgi“Fl:-r defaited lerms and condiions of e sale, please refer Io fhe fnk provided in Mis PHB Housing Finance gcured creditor's websife 5. | Address of Registered Office and Principal 005 Gf Sur No 654 A-One Complex Reid R, oulstanding amount mentioned in e notice being Re. 608,817 I (Rupees Six lakh
L8, WWIWPRNIOUSING.Com, - = - - R — = ice (i i i ight thousand eight hundred seventeen rupess loneg wath contractual inferast,
e e T T Descripion Fwsarv END |Ls0an| B T ot T Toan Office (if any) of the Corporate Debtor Opp Kalupur Ralllway Sta.tlon, Bs Dsp Ofc, & E iimkape m: a m:r:: b -.-.-Ilhi:ﬁt}d.-: v m}li Errgﬂﬂdcfll:ﬂiiﬂ. ITRETEEL
BorrowerlGo-Barrawee! | Amount | o of the Proporiies Price | [W0% |of Submi| Incre- Auction | Encu- Ahmedabad, Gujarat, India, 380001 o b THTTIR Ry
Gaarantar! & Dats ﬁ:“. mo {RF} af sionof | mental I3 i mhrancas 6. | Insolvency Commencement Date in 07-10-202 The barrc-_.l.-er. E!-._E‘l.-il'lg falled o repay !‘h& amount, nolice |8 I'rEl’E_I:l!.I gven o the
Legal hairs{A} 1B} : ﬂ- 3] RPi(F) | Bid [G] |Rata (H|] Teme{l] | Time (Ji J:ru:fmrlcm respect of the Corporate Debtor borrower, in particular and the public, in ganeral, that the undersigned h;aﬁ 1aken
HOUNANB12TATOTE Rs. |Physical |Flot No, ATi63, Galden Vialey, Mr Amodar| . Rs. Rs. (234024 Rs. | t0.0024 | 241024 | Hany (K] : Y possassion of the property described herein below inexercise of powers confemed an
Laisamma P V Girishbhai | 2586 176.78 To, Giiraj Aoad, Waghodia Main Road, | 1182000 | 1,18 30 10,000i-| Bztwoen | Betwesn | “NILINat 7. Estmated date of closureof insolvency 05-04-2025 him under section 13(4) of the said Act read with rule 8 of the Securily Interest
Shakarchand Shah. as on date Vadodara, Gujarat-390025 100 PMin |2:00 PMEa| Known esolution Frocess (Enforcemand] Rules, 2002 on this 7" day of October 2024,
B.0.: Vadodara EE11-02 | MO0 PM | 300 PM g | Name and registration number of the Indrajit Mukherjee The barrowes, 0 paricular, and fhe pubilic, ingeneral, ane heredy cautioned ol 1o deal
RHL VA 2194724 Fs. |Phyeical |Shop Mo Gf 3, Hari Sai Sharanam, Towar]  Rs. B 129141 Rs M0 | 111024 | *NILNgt Insolvency Professional acting as interim IBBI/IPA-001/IP-P-01533/2018-2019/12450 with tha property and any dealings with the property will be subject o the charge of the
Manaswi Prajapali i T ETR45.637 B MWaar Haoha, Gold Bh  Darshanam | 21,04 08 | 2,18 400 100001 | bebween | Betwesn | Known resolution professional Canfrum Housing Fingnee Limited, for an amound of along wilth the contractual
Toral M Prajapati asondale 7| Green, w!;ﬂ? a_ Road, Vadodara, 12:00 PM 1o | 2:00 PM ko 9. | Address and e-mail of the interim Flat No. B 405, Siddhivinayak Twins, Plot No.9, Sector 17, In‘tEfEErmE-!"-E-f:'u"- and penal interess, charges, costs el
B8.0.; Vadodara Feb-2024 Gujarat-190025, (2539 8q.# Built Up Appros} DO PM | 300 PM resolution professional, as registered Roadpali, Kalamboli, Navi Mumbai Raigad, Tha borrower's attantion is invited to provisions of sub-section (8) of Section 13 of Act,
HOUSRTIOETTI4T 304 R, Physical |Flal NoADd 4th Fir, & 1 Wing &5 Per!  Rs Rs. (231024 Rs | 80024 | 249024 | "MIL'Not with the Board ' Maharashtra - 410218 inrespect of fime avaitable, fo redeem the sscured assels,
Mansukhbhai K Padmani / [ 22 63.217.98 Gite, (Ae Per Sancton Plan Blog Mo A)) 9915000 | 1,91,500- 10,0000 | Batwoon | Belwesn | Known indrajitmukherjee15@yahoo.com DESCRIPTION OF THE IMMOVAELE PROPERTY
Bhawnaben M Padmani | a5 on date Gahjanard Square, Nrsbr Home, Kesad 1200 PM fo | 2:00 PM ta - o . in The Righiz. Piecs and Parcel of Immovable oronerty beanng fat no. G
: : ; 10.| Address and e-mail to be used for Flat No. B 405, Siddhivinayak Twins, Plot No.9 , n The Highis, e and Farcel of Immovable propeny beanng flat ne. 10 on the
B.0.- Sorat 1t Erhtlﬂﬂm%lﬁt;'t%m:ﬁ Emr&;f;gm WWEN | 300 P correspondence with the Interim Sector 17, Roadpali, Kalamboli, Navi Mumbai , ground floor adm 47450,/ bult up area and 224 5q.1t 1.8 20.81 sq. mirs in the land of
HﬂwHJHTM“HnTEEd: H Fh]m le M a0 g,|lh Fm A Hl:‘l .qHM T = h h_ 23 0 R T T 2‘ NIUH,“ Resolution Professional Ralgad Maharashtra 410218 Shiv Sai HEEIH‘F.'I"II:"' Situale al hlﬂth:‘&ufu‘&y I'II'.I.113\.IF‘5-|5IHI 1 and 11 3.'|:IF.|"H 2 Pl‘lfll.l'll:l.ﬂ.:'? of
§ : A I ey A 8, y 29 |° g T ja village b Ta: Pak JDist Surat 384305-Gujaral. Boendaries- East:
5 H:hrﬂilﬁlshnrhhaﬁltk 3B72433.38 | ht;m . E:a;,larn ;a:nﬂad- !".;E&Mﬂnaﬂ M 33,0000 | 213,300 1,000 13%.;:.“ Eﬂﬁuﬁm Krewn cirp.mkfashion@gmail.com Eﬂmﬁﬂﬁhﬂ?ﬂﬂiﬁng H:fl?: ;qd;EFlull_"nu o9 Ewlhﬁ?mﬂ m?_nGJEI“E .
h 1 amiwad|, i= : |2 ko 1. issi i -10- 5 - . 4
Cr:uun:: ; ﬁ“@’ E:]hnt ;E-?H;zﬁ : i o L:{ﬁ mn 300 FM I(':TSt date :or s:lt:m|sslf|on of cle:msl o) i: :OAZO? o Drate : 071102024 Place: SURAT Autharisad Officer, Centrum Housing Finance Limited
= 12| Classes of creditors, if any, under clause ot Applicable
HOUVESI1021/921 253 NHL! Rs, Flal Mooz, 3rd Floor, Lmiva Appariment, | Rs. Fs. (1201234 Rs, | 180024 | 131024 | "MILNo : - -
SRATI2ZI0TETI6, Jatinkhal §,06,665.00 |Physicel |B/S shyam  Acertmiars, Amroll,  Surst | 741,008 | 74100 10,000~ | between | Bebween | Known gf e saclon 6 of secn 21, escrined
Ramaikbhal Dhandhuklya | s on date Gujarat- 294107 (530 Built Up) $2:00 PM to | 2:00 PM pa y ihe Inierim Resolution Frofessiona ﬁ jﬁm w RAamnsgsr Branch, Shrearang Nagar Sooety,
MKirtiben Jatinkumar | 14-48-2023 | G4DOPM | 300 PM 13.] Name of Insolvency Professionals identified Not Applicable Planporo Potia, Suret- 395009, (Guyaret |
Dhandhukiya, B.0.: Vesu it ; T _ _ to act as Authorized Representative of Creditors Bank of Baroda | -mail dbrarmn@baniobarods oo m
*Ti ar with the further interast £218% p.a. as applicable, mcidental expenses, cost, charges etc. inturred wpto the date of payment andlor realization thereof in a class (Th for each dl
T the best knowledge and Informaison of the suthorized Officer of PNB Halssing Finance Limited, there are no oiher encumbrances! elaims in respect af Ina class (Three names fo each dlass) POSSESSION NOTICE
above mentioned immovable/secured assaets except what is disclosed in the Columin Mo.-K. Further such encumbsances to ba cateredipaid by the successful 14.| (a) Relevant Forms and Web!i'!k:. .
purchasesbidder at histher end. The prospective purchaser(s)bidders are requestod to independently ascertain the veracity of the mentioned encumBrances. (b) Details of Authorized Representatives ’F‘,trﬁps:”'blkx-dgg"-'”’f‘g{“fﬁ"g‘fgg’%. Sihivinavak APPENDIX IV [See ruls §{1]] (FOR IMMOVABLE PROPERTY}
1.} A5 lEll'l dale, Tere is no onder r}lslr?j:llliu_p ligd.':lr -.“I-!".Irhﬂ i,:;i:LImm"F PHBHFrIEIIEJF g.#r'l:lﬁ.tﬁd 1'.'-'||_|'H.‘-¢r of félEJ'!E_HEIEm sfhri-_g. al'rtlE-aliﬂ andior ﬁuwig -!.II_LMEEL;;E are available at: Tw%lrfslci’lot N?Bs.Segtor% Roaépe;li Kgllgr%%li Wihereas, the undersgned being I':‘MMH the BANK OF BARDDA under the
mmovable properiesfsecured assats and stahs lsmentioned n colamn no-K [2.) The prospective gar'biddar and interests €5 may nependently tawe the 13, 0.9, ’ ' , Secaribsgtion snd RecarEtuction of Francial Axsesz ang Srforcement of Secyrty bteres:
nspection of the pleading in mEmn;Hedgggafwmrs passed alc. iF any, staled in column no-K. |I1I:|IJ£I‘:;E|JU|: nit limited bo tha e of JE;: documents of tha e panaining Navi Mumbai ,Raigad, Maharashtra 410218.
i

Act, 7007 {54 of 2007) end in exercise of powers confermed under Section 13{12) read with
ruls 3 of the Security interest [Enforcement) Aules, 2007 isswed a demard notice dated
[Boamrower| & Mrs. Henshaben Visubhai Dobarrr (Co-Borrower) 1o resay the amoun:
imentianed in the notica being Ax. 16,66,641.27% as on (422023 + unepplied intomest
thers on 4 Legsl & ether Expanses stc. within &) deys from the dete of receipt of tha seid
notice.

The borowers having failed o repey the amount, notice i hemeby given o e
barmwers and the pubbc n ganeral thet the underssgned has teken Pliysical Fosssssion of
the property described hersen balow in asercaes of powers confermed on him under seb-
moction (4] of sectson 13 of Act raad with rule B of the Security interest Enfarcermsnt) Rules,
2002 on'thethe D6th day of Detober of the year 2024,

The bomower in particular and the public in general is henty cautionsd not to desl with
the praparty and any deslings with the property will be subject 1o the charge of Bank of
Barcda, Ramasager Branch for an smount of Re. 16,56,6841.27/~ s on 4N 27202) +
uriapyplind wberest tham on + Legel i other Expanees eic.

Tha borrowers sttertan w mited 1o movieans of sub secton (§) of sectian 13 of the
Act, in respect of time svaliabie, 10 redes the secured suets

DESCRIPTION OF THE IMMOVABLE PROPERTY
Al right tithe and mierest in Fist No. 1102 bulll up sms sdnessuring T29.00 sgfts.
sguivalent io §7.Tsg miry [Super buill up sres sdmessunng 1075.00 sgits], on 11tk
Floor, together with undivided proportiohats shir in undemesth kend of Bulldag Na. C-2
ol “Shivranjani Rossdency™ constructod on the lend bearing Plot Mos. B, C snd D
sdmesgyring 576800 Sq.rmrs situsted on the lend besring Revenus Survey No 47, Black
No.43 of Village: Perdikande, Ta.- Choryasi, Dist Surat. + Bounded by = North : Ad. Flat

thereda available with the PRBHFL ey themasies in ail respécts pror fo mml:-:;? lenderhid apakeahian form or making Offeris). The bidder(s) has 1o sign the
terms. and conditions of this auctian along with the Bid Form, (3.) Plagse note that in termes of Rule 33 of the Sacury Inberest | :-rr:-emer:ﬁ Rulas, 2002, the biddensjthe
purchaser & lagally bound fa dapast 35% of tha amount of sak frice, {inclusive of samest maney] an fhe sama day or not laker Ban nexl working u:IaE'.l Thee sake may be
canfirmed In fawour of [idden's) only sfter receips of 25% of the sale price by the secired crediigr in accordance with Fule 32 of the Eeeuan Imeras (Enforcement) Mules
2002. The ramaming 75% of the 5 sale cansideration amount has b be deposited by fe purchaser within 15 days’ from $e date of acknowledgement of sals ¢ lign
etier and in defsult of such depesil, the aulhorized offices shall forfet tha par pavment of saie consdaralion amaurt within 15 days Tom the date of aﬂpiqr ol mandsany

eriad of 1% days mertioned in the ssle canfirmation lefler and the proparty'sacured asset shall ba rescld as per tha provtsions of Sarfass F-.-:;t.lg.] Bs C1 India Private

imited would be assisting the Authorised officer in conducting sale thraugh an e-Auction hwi% Corporate office at Plot No, 88, Ird Floor, Seclor 44,
Gurgaen, Haryana 122003 Website -www.bankeauctions.com For any assistance related to inspection of the ar gbtaining the Bid Documents and for

ra
a:y:lhmr query ar far remt.raﬁm. u have to co-ordinate with Mr. MANCUEUMAR S0OLANE] Tol Free ; mﬁ ‘:Eﬂ&ﬂ. E-Mail: suctioni@pnbhousing.com. is
a

arisged Parson af PNEHFL or raber to wanw pnbhousing.com.
PLACE:- VADODARA, SURAT, RAJKOT, VESU, DATE:- 08-10-2024 S0/ AUTHORIZED OFFICER, PNBE HOUSING FINANCE LIMITED

IDFC First Bank Limited

(Fermerly known as IDFC Bank Ltd) | CIN : LES110TN2014PLC097T02
Fegistered Office: - KREM Towers, 7ih Floor, Haringion Road, Chelpst, Chennai- 000371, Tel - +81 44 4554 4000 | Fao: 497 44 4564 4022

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the M K FASHION HUB PRIVATE LIMITED on 07-10-2024.

The creditors of M K FASHION HUB PRIVATE LIMITED hereby called upon to submit their claims with proof
onor before 21-10-2024 to the interim resolution professional at the address mentioned against entry No. 10.
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submit the claims with proof in person, by post or by electronic means.

The claims with proof are to be submitted as per following specified forms:

Form B: - For Claims by Operational Creditors Except Workmen and Employees

Form C: - For Claims by Financial Creditors

Form D: - For Claims by AWorkman orAn Employee

Form E: - For Claims by Authorized Representative of Workmen and Employees

FormF: - For Claims by Other Creditors.

Copy of the above Forms can be downloaded from https://ibbi.gov.infhome/downloads or from sending email
tothe IRP.

Submission of false or misleading proofs of claim shall attract penalties under IBC 2016.

Date: 09-10-2024
Place: Mumbai

IDFC FIRST

Bank

APPENDIX- IV-A [See proviso to rule 8 (6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

Indrajit Mukherjee
Interim Resolution Professional
IBBI/IPA-001/IP-P-01533/2018-2019/12450

E-Auction Sale Motice for Sale of Immovahle Assets undsr the Securitisation and Reconstruchion of Fmancial Assats and Enforcamant of Secyrity Inisrsst Act, 2002 resd with proviso o
Rute B (6) & 9 {1) of the Secuniy Inferest (Enforcement) Rules, 2002

hotica is hereby given fo ihe pullicin general and m pariculsr tothe Bormower [5), Co-Borower{s) and Guaranior (5] 25 per column [m] thet the below descrbed immovatde proparties
a5 par column {iv) mortgaged'charged bo the Secured Cradior, ihe possassion of which has been taken by the Authorised Officer of Formeddy known as IDFC Bani Lid, will be sald.on
“Asiswhers i57, "Asiswhat is”, and “Whatever thereis™ as described hemeunder, forthe recovery of amount due iolDFC FIRST Bank Limited (Formerly known as IDFC Bank Lid)
from Barrower (5] and Co-Bormower [5) 35 per column i),

For detailed terms and conddions of the sale, please referio the ink provided on IDFC FIRST Bank website e, www. idfcfirstbank.com.

ASSETS CARE & RECONSTRUCTION ENTERPRISE LTD.
Corporate OHlce : Unit Mo. 502, C Wing, OWE BHE, Plot Mo.

G —86, G — Block, Bandra Kurla Gomplax, Mumbai — 400051,

Tel & 00FF GagL3101

Regisiened Office : 14th Floor, ERDS Corparsde Tosern, Mehru
Placa, New Delhi— 110013

E-mail : acre.arciacreindia.in | Webaibe @ wwwacreindia.in |

ACHc=

(iv) MORTGAGED PROPERTY ADDRESS:; Allthe piece and parcel of the property consisting of All that pisce and parcel of property being Residential House having land grea 100-
B4 5o Meters e, 120-6-T2 5q Yards of Plof Mo, 4-4 & 3-B siluated & Ragol Sureey Mo, 285024, City Survey Ward No, 11, Shest Mo 273, Gity Sureay Mo, 1385 & 1336 in Sub-Dist. &
Regi, Dist, Rajkot in the State of Gujarat Bounded:- Morh; Land of Patel Becharhai Manjibhas, South: Land of Lavjibhai Hirabhai, East: Land of Premjibhai Lavabhai & West Land of

(iv) MORTGAGED PROPERTY ADDRESS: All Tha! Piece And Parcel O Praperly Being A Residenfizl Flat Mo, A-101 D 158 Floor Having & Buill-Up Area 2861 3q. Mirs: In'Wing-A
Of The Building Mamely "Aksharalit Arcade-2" Constructad On Plat Mo, 1 Situated At Kothanya Rievenue Survey No. 113(P. TPS Mo, 12(Dratt), FP Mo, 34 In Sub-Dist. & Regu. Dist.
Rajkot In The State Of Gujaral-360002, And Bounded As:- East. Flat Mo, A-105, West: FlatNo. B-104, North: Flai No. A-102 & South: Margin

Disclaimer: Piease note that the sakd nofice & issued for sele of immovable preperty only and ADFC FIRST Bank Limsled hes nonghttosale of the movable assels,
i any, present &t the immovable propedy

rechifiers (india) 1Ed

150 14001: 2015

IS0 9001; 2015 |

| 150 45001: 2018

Registered Office: Survey No. 427 P/3-4 and 431 P/1-2, Sarkhej-Bavla Highway, Village: Moraiya, Tal.: Sanand,
Dist.: Ahmedabad - 382213. | Tel.: 02717- 661661 | Fax: 02717 - 661716 | CIN: L33121GJ1994PLC0O22460

E-mail: cs@transtormerindia.com | Website: www transformerindia.com

EXTRACT OF UNAUDITED STANDALONE AND CONSOLIDATED FINANCIAL RESULTS FOR

[|:| {"] “"-]- :'l'i t'l'l:l 1\'”, ['i'lllh “I] CIM : L5993 0L 2002FPLC1 576
5. | Demand Notice Agreement | Mame of Borrower (s), | Reserve EMD Dateand | Dateand | Dateand Authorized APPENDIX IV-A h"“_‘ﬁ “-“.;:h_ﬂl'i o T '“:ﬁm
NO|  Amount ID Co-Baorrower (s) Price Amount | Timeof | Timeof | Timeof Officer Name & : Babn hoRow 1B1 RN Y IOV S Eropily. . S
and Guarantor (s) Amount Auction | EMD Auction | Inspection Contact Number E-Auction Sale Molice for sale of Immovable Assets under the Securilisation and Place : Sormt Bank of Baroda. Suret
- - - — Reconstruction of Financial Assets and Enforcement of Security Intsrest Act, 2002
1 INR 534723 19- TOE10796 & Sagar Diesel, MR | INR T2-Mov-2024 [ 11-MNow-2024 | 07-MNov-2024 MName- Divyaraisinh Zala regd with pooviso o Fude B06) and Rule 901) af the Secerily Interest |Enlorcamant) =
Demand Mofica datad: | 11571352 |Mr. Arvind K Togadia & | 5604500000 | 560450 00/ | 11.00 AM 1o [ 10.00 AM to | 10200 AM To| Contact Number- 8274207908 Rules, 2002, i . _ Jf:h -
24-Fab-2020 Mr. Jivanial ' ' 1.00 PM 5.00 PM 400 PM Mame- Chinmay Acharya Motica is hereby given 1o the public in genaral and n particular 1o the Borrower(s) and W am CGanara Bank <2 Gandhidham
Karshanbhai Tﬂ&ﬂdi'_fﬁ | | Conlact Mumbar- 957444 8E44 Czparanions) that the below described Immovabke Propedy morigaged o Assels NN T W T b Rommwes s ik ey E h
Care & Reconstruction Enterprise Ltd. [CIN : UG5953DL2002PLC115769] [ fivtris= Syndicate ranc

{#Secured Creditor”), the physical possession of which has besn laken by the
Suthonsed Cfficer of the Sacured Credsior, will be =oid on “as is where is", "as is
what is" and “whatever there 15° basis on 28.10.2024 from 04.00 P.M. to 05.00

Ravjibha Yalabhai PM., for recovery of RS, 2945246/ (Rupoes Twenly Mine Lakh Forty Five i ;
- e T - _ . Thousand Two Hundred Forty Six only) i.=. Rs. 24,66,562)- (Rupees Twenty Four Ref : RORAJEOT!Gandhidhami2992' SARCJBEN Date : 24.00,2024
2| INR 110277528~ | 13369505 | Laljibhai R Parmar & INR INR | 25-0ct-2024 | 24-Oct-2024 | 19-Oct-2024|  Name- Divyarajsinh Zala T oo e Ty B |
Dermand Matice datad: Ranjanben Lal Parmar | 1003590.000- | 10036200 | 1100 AM o | 1000 AM 1o | 10:00 AM To | Conlact Numbar- 9274207003 Account Mo, O001XI-01 [Oid L o HLAF‘S-UHUM‘I!?:!S.]: el Mrs, Lakum Sarol Sanjaybhai (Bor i
e ' 1.00 FM 5.00 PM 400 P Mama- Chinmay Acharya Rs. 4,758,684/ (Rupees Four Lakh Seventy Eight Thousand Six Hundred Eighty F‘Iﬂ[ll"-ltl 9. Survey No. 359, Bagheshres Township - 4, Gandhidham, Kachehh
Conlact Nurnbar- 9574446844 Four only) pending towards Loan Account Mo, Q001 X102 [0d Loan Account Mo, o i : ; d

HLAPSURQD419684], by way of outstanding principal, amrears {ncluding eccrued
tate chargies ) and infenest [0 23,09 2024 with applicabbe fubese inlerest in erms of the
Loan Agreemant and other related loan docurment(s) wee.f. 24.08.2024 along with
sl expenses and other charges due o the Secuned Creditor from BHAVESH
TRIKAMBHAI ZALAVADIYA (PROPRIETOR, OM CREATIONS), KRUSHNABEN
TRIKAMBHAL ZAL AVADIYA and TRIKAMBHALA ZALAVADIYA,

Sdl- The old Loan Accounis beanng Mos, HLAPSURID419T45 and HLAPSUR004193684, Sub: DEMAND NOTICE ISSUED UNDER SECTION 13[2} OF THE
IDFC FIRST Bank Limited guarenleals), meluding the Immavabhe Property, had been assigned by Semmaan ENFORCEMENT OF SECURITY INTEREST ACT, 2002
Date: 09,10.2024 (Farmerly known as IDFC Bank Ltd) Capital Limied (*SCL"} {formerly known as Indiabults Mousing Finance Lid.) fo That Mre. Lakum Sarojben Sanjaybhal and Mr. Lakum Sanjay Pratapbhai has avaled

indiabulls Azl Reconsbruction Co. Led. (“IARCLY) vide Assignment Agreemeni
dated 31120019, and lhe sarme had bean renumbered by IARCL and besrs nes

T Lown Account Mos. Q001 X101 and 0001 XH-02 respectivaly. The said Loan Accounts SR | Total Liability with Rate of
F‘-.E.\'ETIJEEH :ug*n:f Eﬁﬁﬁ _}:.g.r |.r:m_:dL I.: and in 1a-.»-::;gnfme E’?:Imt:fii:;??&ﬁmng No Loan No. | Loan Amount interest a5 on 26.08.2024 | Interest
as a Trustes =102-Trust, vide Assignment Agraement da i i i
I:I"a n S I:[I I" m E r" S EI' Tha Resarve Price for the Immovable Property will be Re. 12,00,000/- (Rupees 1 | 2992630000291 Rs. | Rs. ?'?‘iidrﬁﬁm "':Ilm 11.16%
Twelve Lakh anly) and the Eames! Money Deposa ("EMD™) will be Rs. 1,20,000/- 12,00,000.00 | interest and other charges
{Rupees One Lakh Twanty Thousand only) i.e. equivalent to 10% of the Resaree thereon from 27.08.2024

Prica.

DESCRIPTION OF THE IMMOVABLE PROPERTY

SHOP HO. T AS PER GRAM PANCHAYAT PASSING PLAN (SHOP MO, 5AS PER
SUDA PASSING PLAN] HAVING SUPER BUILT - UF AREA ADMEASURING
352.08 50. FEET AND BUILT - UP AREA ADMEASURING 21.47 S0O. MTS. ON
GROUND FLOOR N THE RESIDEWTIAL CUM COMMERCIAL PURPOSE
SCHEME OF LOW RISE BUILDIMNG WHICH 13 KNOWN AS “SHAYOMNA
ENCLAVE™ SITUATED ON LAND OF GAM TAL AT DESAI FALIYA AND
REGISTERED IN PANCHAYAT OFFICE VIDE SERIAL HO. 240 REGISTERED
PROPERTY MO, 240 ALONG WITH 476,67 S5Q. MTRS. OF LAND ALONG WITH
UNMDIVIDED SHARE OF PROPERTY INCLUDING LAND UNDER GROUMD
FLOOR AND ADJOINING ROAD, TOTAL UNDIVIDED SHARE IN LAND
ADMEASURING 6.39 50. MTS. WHICH IS INCLUSIVE OF PARKING RIGHTS,
STAIRS, PASSAGE, OVERHEAD TAMK, DRAINAGE, BORING AND RIGHT TO
USE LIFT & OTHER RIGHTS OVER THE PROPERTY SITUATED AT
REGISTRATION DISTRICT SURAT AND SUB DISTRICT HAMRE) MOLUJE, GAM
VAW, THE PROPERTY IS BOUNDED AS FOLLOWS

DEMAND NOTICE [SECTION 13(2)]

TO BORROWER/GUARANTOR/MORTGAGOR

Gujaral - 370 201

Mr. Lakum Sanjay Pratapbhai (Co-Borrower)

Plot Mo, 9, Survey Moo 359, Bagheshres Township - 4, Gandhidham, Kachchi,
Gujaral - 370 201

Dwear Sir,

the fallowng Inans/credit facities from ow Gandhidham Branch from time fo ime

The above said lean/cradil facilites are duly secured by way of mortgage of the assels
more specifically described in the schedule hersunder, by virtue of the relevant
documenis executed by you in our favour, Since you had failed to discharge your
liabifties as par the terms and condiions stipulated, the Bank has classified the dabt
as NPAon 22.09.2024. Hance, we heraby issue this notics to you under Section 132}
of the subject Act calling upon you to dischange the entire liability of Rs.7,85,111.79
[Rupees Seven Lakh Eighty Five Thousand One Hundred Eleven and paise
Seventy Nine Only] a5 on 26.08,2024 with Interest and Other Charges thereon
from 27.08.2024 and Cosis Minus Recovery, within sixty days from ihe date of the
nolice, falling which we shall exercise allor any of the fghts under Section 1344) of the
subject Ack, Further, you are hereby restrained from dealing with any of the sacured
B3sels mentionad in the scheduls in any manner whatsoever, without our prior
consent. This iz without prejudice to any ofher rights available to us under the subject
Act andfar ary other law in force, Yaur attention is inviled to provisions of sub-section

B) of Section 13 of the SARFAES| Acd, in respect of fims available, o redeem the
THE QUARTER AND HALF YEAR ENDED 30™ SEPTEMBER, 2024 EASTDY " HOUSEOF YOGESHBRANANUSHAIDAAKT (B o Bysios 53 o W sEAESE ko sl 0 ik e
NORTH BY ROAD. ' Ack due o your last known address availlable in the Branch recoed.
(X in Lakhs) S0UTHBY HOUSE OF RAMESHBHAI DAYARAME HAI BHAKT.
Qtandalone For detailed terma and conditions of the sale, please refar 1o the link provided on the Th i dataile of tha Maraaasd are anumatatad hare under -
T Stam-’alme- s e e e e website of the Secured Creditor e, weaw acraindia. n; Sontact Mo ; 0124-6910910, i it bbb 3 b b ot
_Quarter ended | Half Yearended | Year ended vE1 TDB5451024; E-mall id : auctionhelplineg@sammaancaplial.com. For bidding, jog | | | Martgaged Assets IMMOVABLE PROPERTY
' Particulars ot 30" 30" 30" 30" 31 el suctnfbeus In SDI- Mortgaged | Property Consist of Land Admeasuring 92.03 Sq. Mirs. of
Sentamher.: June,: September, Sepiemher,; September, March, T T Ere— mﬂﬂmﬁuﬁgﬂﬁgg H':IJ;EIETEI:? Piot No. 107, Bagashvea Township - 4, Revenua Survay No.
2024 2024 2023 2024 2023 2024 ate : 08.10. ! LILL 359, Village : Varsamed), Ta. : Anjar, Digl. ; Kachchh, Gujarat -
' " Unaudited ' " Audited ”F"'“* USRI = ':";1‘:'51;'5 'T‘Fﬁ:"r:“”“ 370110, Boundary : North : PiotNo. 108, South : Piot No. 108,
i : ; i i e 2 ’ ntact M. r - Laney T84 MEe = 1 ; t Mo, 124,
Total income from operations 45771| 31560 25626 77331 41162 128200 Redressal Officer, Phone No. : 011 - 86115600, Email : complaini@acreindia.in. = LA, TR 8 A LR B R
Nt Profi(Loss) forthe period (before Tax, Exceptional and/or | | | | ;- The detailed policy on Grievarce Redrasssl Mectanism within the organisation Merliame :Mes Lonsin Sarofben Sanisyhie
Extraordinary items) 5935|2478 413 8434 (1020) 5609 Wi S T T Aoy Date : 10.10.2024, Place : Gandhidham Authorised Officer, Canara Bank
| Net Profit/(Loss) for the period before tax (after Exceptional and/or 5055 2478 I 43 8434 I (1020) 5609
| - i | 1 ] L] ]
| Extraordinary items) ! ! . ! . I n Fc F t B k L t d
' Net Profit/(Loss) for the period after tax (after Exceptional and/or 210 1837 304 6048 (794) 11 Irs a i imi B IDFC FIRST
F?FF!?PI@?!'?D’J‘.&U@) . : . : : . fF-nr:an‘y known as IDFC Bank Ltd) | CIN : LEST10TNZ014PLC0STT792 . ; Bank
for the period (after Tax) and other Comprehensive Income (after Tax)] | | | | | APPENDIX- IV-A [See proviso to rule 8 (6) & 9 (1)] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
| Equity Share Capital 1501 | 1501 | 1326 1501 | 1326 1496 E-fuction Sals Nolica for Sale of Immaovable Assats under the Secun bsation and Raconstruclion of Financial Assets and Enforcemend of Securty Inbarast Act, 2002 read with provisa o
s —— | | { { , Rule B &) & 9 (1) of the Security Inberast (Enforcement) Rules, 2002
 Reserves (excluding Revaluation Reserve) as shown in the Audited i i 5| 21 < 59513 Nolice is heraby grven to the pubbc in genaral and in particular to the Borrower (s), Co-Blomower (s) and Guarantor () as per column (il that the below described immavabla properties
| Balance Sheet of the previous year | | . | . a5 per column (iv) mofgagedichaned o the Secured Craditor, the pessession of which has bean laken by the Authorisad Officer of Farmarly known &8 IDFC Bank Ltd, wil be sold on
: Earnings Per Share (of Rs. 1/- each) (for continuing and discontinued 2 83 | 128 ! 023 411 (0.60) ' 3.00 I‘lﬁ.s i Er;-mreia'l: ].ﬁls. :Ia Eﬁzg(i:‘.md i‘u'n'ham-.-aélhereis‘ as described hareunder, for the recovery of amount dug lo IDFC FIRST Bank Limited (Formerly known as IDFC Bank Ltd)
' ations) Basic & Diluted ' ' ' ' ' . ram Borrower (s} and Co-Borrower (5] as per column (i),
| operabons) Sasic & Dikds | | 3 1 = Far detailed terms and candilions of the sale, pleasa rafer 1o the link provided on IDFC FIRST Bank website |.a. www. idfcfirstbank.com.
Consolidated i (i (1) {v) {vi) (vii) {wiil) (i) {x)
Lonsolidated . 5. | Demand Notice Agreement | Name of Borrower (5), | Reserve EMD Dateand | Dateand | Date and Authorized
Quarter ended Half Year ended | Year ended MO Amount o Co-Borrower (5] Price Amount Time of Time of Time of Officer Namea &
30m 30" | 30" | 3o 30m| 3 and Guarantor (s) Amount Auction | EMD Auction | Inspection Contact Number
2024 2024 2023 2024 : 2023 2024 Demand Nolics dated: Rathod & Dipali TI2T26.000- | 7327280 [ 11.00AMbe | 10.00AM o | 10:00 AM Ta | Contact Number- 8306001248
Unaudited " Audited 122023 Gambhirbhai Rathod 1.00 P 5.00 P 4:00 PM HMame- Chinmay Acharya
S e ... Contact Number- 9574448844
| Total income from operations (47331 32603| 25812 79934 41500 130050 (iv)MORTGAGED PROPERTY ADDRESS: All That Piscs Or Parcel Of PlotNo. 169, Admeasuring 40,155, Mis, | E. 48,00 5q. Yard,, Along With 22,01 5q, Mts, Undivided Share In
| Net Profit/(Loss) for the period (before Tax, Exceptional and/or 6409 ' 9778 ! 301 9186 ! (1221) 6440 The Land Of Foad & C.0.F, In "Ram Krishna Residency-1", Sduated A1 Block Mo siin. 231,232, 733, 234, 235, 236, 238, 240, 245, 248, Of Moje Mola, Taluka: Bardofi, District: Surat
| Extraordinary items) [ : | In The Bate 0 Gujaral-334345, Bounded As:- East Plod Mo 178, West Inlemal Sociely Road, Narth: Plot Mo, 170 & South: Plod Mo, 168
'Eﬂraormry Ite)ms) i { P i 54ﬂ9| 2773i 301 9135| (1221) 6440 Demand Notice dated: Fulwariya & Sangeeta | 70806800 | TOE0G.A0- | 11.00AMto | 10.00 AM i | 10:00 AM Ta | Contact Numbes- B306001848
B it i1 N S YURT VU PTR SR . . . . £ e=dul-2073 Marash Fulwariya 1,000 FA & 00 B 400 BM Mame- Chinmay &charva
 Net Proﬁt/(Loss) for the period after tax (after Exceptional and/or 4501 | 2083 | 189 | 6674 (1032) ' 4701 ! Contact Number- gﬁ?mr-;&a&
5 Extraordinary !@gmls}_ : - : | | | | | (iv) MORTGAGED PROPERTY ADDRESS: All That Piece And Parcal Of Plal No. 96 (As Per Revenue Racard | E. 7112 Black No, 96/96), Open Plol Adrmeasuring 4015 Sg, Mirs.,
Total Comprehensive Income for the period [Comprising Profit/(Loss) 4602 I 2087 I 192 6689 I (1025) 4743 Along With Proportionate Undivided Share in Read & Cop Admeasuring 25.42 Sq. Mirs., "Sadan Residency” Devaloped Lipon Land Siused In Slate: Gujarat, Distict: Sural, Sub-
| for the period (after Tax) and other Comprehensive Income (after Tax)] | ; ! ! _ District & Taluka: Palsana, Maje: Karall Baarng Revenue Survey No. 65, Block Mo. 96, Guaral- 334327, And Bounded As-EastAdjoining Block No. /Boundary West: Adjsning
i Equity Share Capital 1501 | 1501 | 1326 ' 1501 | 1326 1426 Sociely Road Morth: Adjolnng Plat Mo, 87 & South: Adjoning Plot No. 95
| . : : - . . —_—
P : . . — — — —— 3| INRGDEEZ0S- | 26691438 |  Dhanjl Yadav & INR INR | 25-Dct-2024 | 24-0ct-2024 | 19-0c1-2024 | Name- Satyendra Maurya
| Reserves {excluding, Revaluation Reserve) as shown in the Audited I I . I .| 54017 Demand Matics dated Prabhawati Devi | 28796200/~ | 28796.20/- | 11.00AMto | 10.00AM to | 10:00 AM To | Contact Number- 306001848
 Balance Sheet of the previous year : . . : . : 09-Dec-2019 \OOPM | S00PM | 400PM | WName- Ghinmay Acharya
| Earnings Per Share (of Rs. 1/- each) (for continuing and discontinued 3.0 4! 1.40 0.12 4.44 ! (0.83) 304 — | . - ) ) - L Contact Number- 9574448244
| operations) Basic & Diluted i gl ' gl | ' ' (iv) MORTGAGED PROPERTY ADDRESS: Flat No : Bi410,Shukan Residency Kadodar Surat- Boundanes:- On Or Towards The East: Buikdng No. A, Flat No. 410, On Or Towards
The West: Flat Mo, 401, On Or Towards The Morth; Flat Mo, 409, & On Or Towards The South; Andoam Palace
Note: e
) ) ) ) 4 INF 680840400 110053118213  Vasant P bh INR NP 29-0ct=2024 | 24-0ct-2024 | 19-0c-2024 | Mama- Satyendra Moy
1. The above results have been reviewed by the Audit Committee and approved by the Board of Direclors at their respective meeling held on Tussday, Demand Notice dated: Wk:?fa 5 Fir:::ﬂha::en 490000000~ | 490000000 | 11.00 AMte | 1000 AM e | 10:00 A8 To Em?;f Nui.,t‘LE‘._ ;UEDEI?;:E
8" October, 2024 DE-Jul-2021 Premjibhai Vekaria 100PM | 500PM | 400PM Name- Chinmay Achanya
2. The above i an extract of the detailed format of Unaudited Standalone and Consolidated Financial Results for the quarter and half vear ended on Contacl Number- 8574448844
30" September, 2024 filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing and Dther Disclosure Requiremeants) Regulations, 2015. {iv) MORTGAGED PROPERTY ADDRESS: AX That Piace And Parcel Of Property Bearing Phot No. A/S Admeasuring About 8310 Sq.Mirs. Alongwith The Construction OF Around
The full format of the quarter ended Unaudited Standalone and Consolidated Financial Results is available on the Stock Exchange websites (www. B5.48 5q.Mirs. Therean Of *Shivdarshan Row Housa”, Situated On The Land Bearing R.S. No. 198, Block Mo, 173 OfVillage Jahangirabad, Taluka: Adajan, Dist Surat, Which Has
bseindia.com and www.nseindia.com) and also available on the Company's website www.transtormerindia.com Been Given FP. Mo, 518 In TP, Scheme Mo, 42 {Jahangirabad) In The City OF Sural Along With The Undivided Proportionate Share In The Sgid Land In The Sate Of Gigarat, And
N o Bounded As:-East: T.P. Road, West: Internal Rogd, South: PiotNo. Ald& North: Plot No. A%
For Translormers and Reclifiers (India) Limited Disclaimer: Plaase note thal the sad notice s issved for sabe of mmovable property only and [DFC FIRST Bank Limited has o right to sale of the
. Jitendra Mamtora movable assets, ifany, presentat the immovable progerly. ...
Date: 8" October, 2024 Chairman and Whole-time Director Authorised Officar
Place: Ahmedabad (DIM: O01394911) IDFC FIRST Bank Limited
| Date: 09.10.2024 {Farmerly known as IDFC Bank Ltd)
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